
CORRECTION OF NAME 

I, Laxman Dass s/o Jeepi Ram, Village Chati, Post Office Rampur Bushahr, Tehsil 
Nirmand, District Kullu (H.P.) declare that my daughter's name  is incorrectly listed as Ardana in 
her Aadhar Card. The birth certificate reads Aradhana Joshi. Please correct the name to Aradhana 
Joshi. 

 
LAXMAN DASS 

 s/o Jeepi Ram,  
Village  Chati, Post Office Rampur Bushahr,  

Tehsil Nirmand, District Kullu (H.P.). 
 

_________ 
 
 

CHANGE OF NAME 

I, Shubham Sharma s/o Sh. Mukesh Kumar, r/o Village Baroli, P.O. & Tehsil Barsar, Distt. 
Hamirpur (H.P.) declare that I have changed my name from Shivam Sharma to Shubham Sharma. I 
shall be known as Shubham Sharma for all purposes in future. All concerned please note. 

 
SHUBHAM SHARMA  
s/o Sh. Mukesh Kumar,  

r/o Village Baroli, 
 P.O. & Tehsil Barsar, 

 Distt. Hamirpur (H.P.). 
 

_________ 
 
 

CORRECTION OF NAME 

I, Kalawanti Devi w/o Sh. Late Bidhi Chand, r/o Village & P.O. Pathliar, Tehsil Barsar, 
Distt. Hamirpur (H.P.) declare that in my Aadhar Card bearing No. 2428 8615 9960, my name is 
wrongly entered as Kala Devi. Whereas, my  correct name is Kalawanti Devi. I shall be known as 
Kalawanti Devi for all purposes in future. All concerned please note. 

 
KALAWANTI DEVI 

 w/o Sh. Late Bidhi Chand,  
r/o Village & P.O. Pathliar,  

Tehsil Barsar, Distt. Hamirpur (H.P.). 
 

_________ 
 
 

CORRECTION OF NAME 

I, Digvijay Singh s/o Sh. Prem Lal, r/o Village Chinwas, Tehsil Churah, Dhaneli (418), 
Chamba Ganed (H.P.) declare that in my Aadhar Card bearing No. 5412 5716 8399, my name is 
wrongly entered as Vishal Kumar. Whereas, my correct name is Digvijay Singh. I shall be known 
as Digvijay Singh for all purposes in future. All concerned please note. 



DIGVIJAY SINGH  
s/o Sh. Prem Lal,  

r/o Village Chinwas,  
Tehsil Churah, Dhaneli (418), 

 Chamba Ganed (H.P.). 
 

 
___________ 

 
 CORRECTION OF NAME 

I, Minakshi w/o Sh. Raman Kumar, r/o Ward No. 4, Krishna Nagar, Hamirpur, P.O., Tehsil 
& Distt. Hamirpur (H.P.) declare that in birth certificate of my minor daughter Sagun Sharma 
issued by Municipal Corporation Hamirpur, my husband's name is wrongly entered as Raman. 
Whereas, his correct name is Raman Kumar. All concerned please note. 

 
MINAKSHI 

 w/o Sh. Raman Kumar,  
r/o Ward No. 4, Krishna Nagar, Hamirpur,  

P.O., Tehsil & Distt. Hamirpur (H.P.). 
 

____________ 
 

CORRECTION OF NAME 

I,  Chhering Dolker d/o Sh. Palden Tandup, r/o Village Lidang, P.O. Lara, Tehsil Spiti, 
Distt. Lahaul Spiti (H.P.) declare that in Aadhar Card my name is wrongly entered as Tenzin 
Khando which should be corrected as Chhering Dolker. Please correct this. 

 
CHHERING DOLKER  
d/o Sh. Palden Tandup,  

r/o Village Lidang, P.O. Lara,  
Tehsil Spiti, Distt. Lahaul Spiti (H.P.). 

 
____________ 

 
 

CORRECTION OF NAME 

I,  Vidya Devi Aadhar No. 6756 1240 8617, w/o Raj Kumar, r/o Verma Apartment, Flat No. 
1, Sunny Side, Solan, Tehsil & District Solan (H.P.) declare that my name in all government 
documents is Vidya Devi, Whereas it has been incorrectly recorded as Rekha Devi in the records of 
Union Bank, Solan. The same may be corrected to Vidya Devi. Concerned authorities may note. 

 
VIDYA DEVI 

 w/o Raj Kumar,  
r/o Verma Apartment,  

Flat No. 1, Sunny Side, Solan,  
Tehsil & District Solan (H.P.). 

 
____________ 

 



CHANGE OF NAME 

I, Ranjit Singh s/o Sh. Kartar Singh, r/o Village Ghalora, P.O. Lower Ghallour, Tehsil 
Jawalamukhi, Distt. Kangra (H.P.) declare that I have changed my minor son's name from Netik 
Kaushal to Naitik. He shall be known as Naitik for all purposes in future. All concerned please 
note. 

RANJIT SINGH  
s/o Sh. Kartar Singh,  

r/o Village Ghalora, P.O. Lower Ghallour,  
Tehsil Jawalamukhi, Distt. Kangra (H.P.). 

 
_________ 

 
CHANGE OF NAME 

I, Ajay Kumar s/o Sh. Paras Ram, r/o V.P.O. Garnota, Tehsil Sihunta, Distt. Chamba (H.P.) 
declare that I have changed my minor son's name from Rihan Sharma to Rihansh Sharma. He shall 
be known as Rihansh Sharma for all purposes in future. All concerned please note. 

 
AJAY KUMAR  

s/o Sh. Paras Ram,  
r/o V.P.O. Garnota,  

Tehsil Sihunta, Distt. Chamba (H.P.). 
_________ 

 
CHANGE OF NAME 

I, Karishani Devi w/o Sh. Prakash Chand, Village Pipli, P.O. Darwar, Tehsil Sarkaghat, 
Distt. Mandi (H.P.) declare that I have changed my name from Krishna Devi to Karishani Devi.      
I shall be known as Karishani Devi for all purposes in future. All concerned please note. 

 
 

KARISHANI DEVI 
 w/o Sh. Prakash Chand,  

Village  Pipli,  P.O. Darwar,  
Tehsil Sarkaghat, Distt. Mandi (H.P.). 

 
_________ 

 
CHANGE OF NAME 

I, Tarsem Kumar s/o Sh. Prakash Chand, r/o Village Chamyola, P.O. Bani, Tehsil Barsar, 
Distt. Hamirpur (H.P.) declare that I have changed my minor son's name from Aditya to Aditya 
Kumar. He shall be known as Aditya Kumar for all purposes in future. All concerned please note. 

 
 

TARSEM KUMAR  
s/o Sh. Prakash Chand, 

 r/o Village Chamyola, P.O. Bani,  
Tehsil Barsar, Distt. Hamirpur (H.P.). 

 



CHANGE OF NAME 

I, Tarsem Kumar s/o Sh. Prakash Chand, r/o Village Chamyola, P.O. Bani, Tehsil Barsar, 
Distt. Hamirpur (H.P.) declare that I have changed my minor son's name from Abhi to Abhi 
Kumar. He shall be known as Abhi Kumar for all purposes in future. All concerned please note. 

 
TARSEM KUMAR  

s/o  Sh. Prakash Chand,  
r/o Village Chamyola, P.O. Bani,  

Tehsil Barsar, Distt. Hamirpur (H.P.). 
 

____________ 
 

CORRECTION OF NAME 

I,  Virta Kumari w/o Sh. Surjeet Kumar, r/o Village Bhatera, P.O. Jol Lambri, Tehsil Tihra 
Sujanpur, Distt. Hamirpur (H.P.) declare that in birth certificate of my minor daughter Vanshika 
Rana, my name is wrongly entered as Veerta Kumari. Whereas, my correct name is Virta Kumari. 
All concerned please note. 

 
VIRTA KUMARI  

w/o Sh. Surjeet Kumar,  
r/o Village Bhatera, P.O. Jol Lambri, 

 Tehsil Tihra Sujanpur, Distt. Hamirpur (H.P.). 
 

____________ 
 

 
 


